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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C)  No(s).  29276/2024

TEAM COMPUTERS PRIVATE LIMITED                     Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

 
Date : 20-03-2025 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE PANKAJ MITHAL
                           [IN CHAMBER]

For Petitioner(s) :Ms. Hemlata Rawat, AOR
                   Mr. Kashish Gupta, Adv.
                   Mr. Abhay Singh, Adv.
                   Mr. Aman Bhasin, Adv.
                   Ms. Aanchal Gupta, Adv.
                   
                   
For Respondent(s) : Mr. Gurmeet Singh Makker, AOR
                   

    UPON hearing the counsel the court made the following
                             O R D E R

Learned counsel for the petitioner is granted two

weeks’ further time to provide spare copy for service

upon respondent No.1.

   (Nidhi Mathur)  (Geeta Ahuja)
Court Master (NSH) Assistant Registrar-cum-PS  
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